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(H. A. M. Dis.)
Tf | o faew ¥ ag o fgw @ Sw
T Y QAT ¥ gEA w41 %
7z o Afgai & IaF A o qAr
fas@T #t og § s faew aw
F3q2F FT T FY, TE J q@v T8¢
¢ f& F7 arz o sy | v T A
fear 7o Ot 5@ GHT WA A A
ag ars , ag gRAT & fa¥ @A At
grafFr g o v, AT gw
T § ool aF 39 fFar &g m@n
g o= qzg & agr mfear Tt oY,
IAT qTg § I WY & | g wwfEqr
Fq Fdr § 7 avad § A ey o
oY qrg HTA { 9gW, ITH ¥ gL OF FT
AT KT TF 927 Aear HT fzar wam,
AT feeeft & awad afey aret
wrfeai § ag ANt 3 uw gIw T X
qadt § Faifs agt avgH <t I
FIAT ATET 97T I8 g FT A8 94
MR. CHAIRMAN: Let th¢ Hon, Mem-
ber continuc  tomorrow. We  shall, now
take up Half-an-hour discussion,

17.30 hrs.

HALF AN HOUR DISCUSSION
EXPORT OF PEPPER

SHRI E. K. NAYANAR (Palghat) :
While replying to unstarred question
No. 209 on 18 Fcbruary 1969 the Hon.
Minister saidl  that  the Export Pro-
motion Council in Ernakulam would
d» ecverything to export pepper  and
that the Council's Forcign Officer at
Brusscls will do a good deal to do
so. This is not the real problem. Either
the Minister is ignorant about pcpper
export or  the officers arc hiding the
facts...(Interruptions.) Pcepper is a com-
m:recial crop and carns much necded
forcign exchange to the tunc of Rs. 12
crores a year.  The total annual produc-
tion of p:pp:r in India is 23,000 tonnes
a year. This mecans that Kerala produ-
ces a lion's sharc of p pper in the whole
country, about 93 p:r cent, and it carns
Rs. 11 crores a ycar as forcign exchange,
Such an industry which carns valuable
foreign cxchang: is facing a serious crisis,
If the Czntral Government did not take
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remedialy measures, prosp:cts of this
industry will be very dim. Pepper was
a pride product of K:ralr. In ancient
days Kerala was exporting p:pp:r, gencr-
ally known as black gold to Rom:,
Athens, etc. In Kcrala p:pper is culti-
vated in 2,46,640 acres sprcad all over
the State. During the Third Plan the
Central Government  formulated som:
measures for the development of this
industry. However, these mzasures were
not implemented at all and they remained
in paper only. Som:tim: back a confer-
ence on spices was held in Goa and
some delegates from Kerala put forward
some suggestions on bzhalf of the culti-
vators for the development  of  this
industry but to no avail. Firstly, the
demand to fix a minimum price for
pepper has not been conced:d so far. The
monopoly traders, especially in Bombay
take a major share of the profit while
the actual cultivator gets very low prices.
At present pepper export trad: is handled
by big monopoly traders in Bombay,
In Kerala itscll pepper export is in the
hands of Pearsclesly, Volkart Brothers,
William Gudckar Company, etc.  These
are the British capitalist firms. To help
the cultivators overcom: these hardships,
State trading should be introduced, among
other things. A corporation should be
formed to procure pepper directly from
the cultivators. Then  only will the
cultivators get  more price than  they
are getting now.  May be, big business-
men may take objection to this  idea.
In this case the Commerce Ministry s
surrendering to the wishes of the big
monopoly traders.  This is not an
exception ; in rubber also the Commeree
Ministry is not fixing the minimum prices
which will benefit the cultivators. If
the Ministry takes such a step, it will
be a booster to the cultivators and it
can lecad to a bumper production in the
years to com:?. The sccond  problem
facing this industry is the cxport duty
levizd on this commadity. At present
export duty levind on this commodity
goes up to Rs. 1250 per ton.  The: Com-
merce  Ministry  is  again in no
mood to h:lp the cultivators. Everybody
knows that ia cssenc: this ultimately
falls on ths should:rs of th: h:lpl:ss
cultivators....(Interruptions)) At this
juncture it will not b: ou: of plac: to
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mention that no export duty is levied
on the cxport of red chillies flom Madras.
While I am all in favour of this, I
strongly demand that the samec treatment
should be given to pepper export also.
In this rcgard too, the Central Govern-
ment’s attitude towards Kerala is highly
discriminatory.  Our Minister replied
that there was no competition regarding
the pepper industry. After the Sccond
World War, there is competition.

After the seccond world war, competi-
tion in this ficld was intensificd from
Indonesia. Till that time, America
was censuring 70 per cent of our produc-
tion. Now they are buying only
20 per cent. At present, our main source
of export is the socialist countrics. When
there is stiff competition, the price is
reduced.  Naturally, cultivators of pepper
want for there cash crops. It inevitably
led to our failurc in this competition.
While Amcrica is paying 27-1/2 cents for
Indonesian pepper, we are getting 37-1/2
cents from socialist countries for the same
quantity.

We can gainfully compete in the
export of pepper if (1) the Central
Government  fix a minimum pricc of
Rs. 750 per qunital, (2) the export duty
levicd on pepper is lifted and (3) State-
trading is introduced in this business.
These steps alone will help in removing
the sufferings of the cultivators. This
is not my individual opinion.  This is
the opinion of 2-} crores of Kerala
people.  This issuc came before the
Kcrala Assembly and all parties, includ-
ing the Congress, jointly made these
demands unanimously. That is why I
am raising to this issue before Parfiament
to develop pepper cultivator and to  help
the peasants who are cultivating pepper.
1 appeal to the Government to take these
measurcs.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE) : Sir, it is true
that Korala is thc major producer of
black pepper.  Out of a national produc-
tion of 23,000 tons, Kerala produces
21,000 tons. Naturally the hon. member
from Kzrala is concerned about it.
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There are two important buyers of
pepper...USA and USSR. There arc two
major producers...India and Indonesia.
When there was a political crisis in Indo-
nesia a few years ago, we got an advan-
tag: in the international market. When
that crisis was over, Indoncsia came
back into the international market.
Indonesia's production is much more than
ours. That is why we are having somc
problems. Even then, we have succceded
in establishing good markets in East
European countrizs. Our exports have
not gone down during the last few years.

During 1967-68, the exports touched
25,000 tons. In 1963-64, it was only
19,000 tons. We are maintaining our
foot-hold on the export market.

This main problem is about production
and marketing aspects. Kerala planta-
tions are very old...70 or 80 ycars old.
They are not properly attended to from
the point of vicw of agronomic practices.
The Kerala Government is trying to sce
that extension services are in a  position
to help.  Recently a new hybrid  strain
known as Panniyur strain No. 1 has bezn
evolved and mention was made of it in
the Kerala Assembly. The ICAR has
taken up the issue and we have now put
up a coordinated research project to help
in the development of more useful strains,
which will be giving higher yiclds.  The
new strain gives four times more yield
than the old strain.

So the main solution lics in the fact
that our productivity must go up. The
present level of p-oluction is very low.
It is only 225 kilogrammes per hectare.
It is very poor. Unless the productivity

grows up growing of black paper
is not going to be an cconomic
activity.

I entirely agree with the Hon. Member
that there are a lot of middle-men who
exploit the producers in this trade. That
is why we have suggested to the Kerala
Government that they should organise
coop:ratives of producers in K=rala. We
are prepared to help if such coop:ratives
are organised.  Alrcady one State-
fevel organisation is there dealing in
marketing and export of black papper in
Kerala. Last year that organisation in
Kerala marketed about 15,000 quintals
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of blach papper worth Rs. 52 lakhs. My
poriat is, it is a very small portion, an
insienificant portion, as compared to
the total turnover. Our total exports
are Rs. 13 crore; worth of black paper.
Unl:ss cooperatives are  o-ganised and
nothing com:s ia the way of the State
Goverrm:nts’ organising coop:ratives  so
that the coop:ratives of polucers will
have a commandiag poisition in the
market I do not think we shall succeed
in eliminating all influence of middlc-men
in this trade.

As fas as exports are concerned, the
Government of India would help these
cooperatives even to export directly so
that middle-men nced not come in the
way as all cither in the way of exports
or in the internal market.

There is one more suggestion that I
would like to make. Effcctive marketing
laws are very important for marketing
such produce including black pepper.
That is why we have suggested to the
Kecrala Governm:nt and othor  State
Governme:nts that they should have good
and cffective marketing laws., 1 am
referring to laws relating to marketing of
agriculture produce.

Therefore, organisation of cooperatives
is one, enforcemant of rigid markecting
laws is the sccond and the third s
the introduction of new strains. Il thesc
three activitics are undertaken | am quite
sure that we shall bz in a position to
solve som: of the problems.

SHRI E. K. NAYANAR
about export duty ?

SHRI ANNASAHIB SHINDE : After
devaluation the prices went up and  these
profits would have becn mopped up by
middlz-men if the Governm:nt of India
would not have imposed this export duty.
So export duty was imposed in order
that the exporter should not mop up the
margin.

The other point touched by the hon.
Member was that the prices have gons
very low. May I submit for the infor-
mation of the hon. Member that the
index of export price which stood at
24.8 in 1962-63 is now 41 as compared
to 1952-53 base. As compared to 1962-63
the prices have improved in the interna-
tional market despite stiff competition

What
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from Incoacsia. Even in  regard to
domestic wholesale price the index in
1962-63 was 32.4 and it has now
reached 40.6. This is related to base
1952-53.

SHRI VASUDEVAN NAIR (Peer-
made) : 1962-63 prices were the lowest
and thereforc you cannot have a compari-
son with that.

SHRI ANNASAHIB SHINDE ; Even
the 1952-53 prices which have been taken
as the basc were unrealistic.  As a result
of the Second World War and the
Japanese occupation of Indoncsia the
entire international tradc got upset.
India took advantage of that. The
prices ruling immediatcly after the
Secoad World war were very high. My
only point is that as compared to the
last fcw years the prices arc looking up.
If the Kerala Government succced in
organising very powerful cooperatives
1 am sure many of the problems of
producers will be solved.

Sri, 1 have
add.

it Tt feg (Trgaw) - gamafa
wgey, g maEr "Arewd fafyeet
gred ¥ 7g *gAT & f5 fFam 9w
FYr9 487 F AT FAGAT G37 F, &L
Y § w1 T FE gHEq Iq9F A
T @Y gaY & ST SEFT g FAd
gt s qrdt & 1 WX FAE AR
@A AT ITFT AT Y T FW A
S § FMT HAFA TR AV AT
¥ AR TR ANET T R A
% g WA-I-fEaes A gEIE
T W TG | AT GE TH AT
1 wrar & 6 3 i #) nefaefady
gt 3, 3w for waw fogmfea
yrefaw 7@ faodt § 3@ ®eww
T gerr @ d, dwwaw g fF
F@ERTT § JfF g 37 F faar-
o aifs Iaar NiefeefRt @ oF
AN feamat &Y gelfreg faer 1 g
el ¥ AT fggEa & AW
a gl gfomw wFEw # fawar

nothing more to
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TEr &, TAY TR BIA-TFGA faear
o m o ® qEr wmar g FF
feaet #1 geafrzg A & fo¥, BA-
T TGE ¥ fE¥ aE FAT FIH
33T TEY & anfsw agi & framl &1 wor
g |

SHRI ANNASAHIB SHINDE: I
have said that co-ordinated rescarch
project to develop new strains has bcen
taken up. That means that therc is
coordination in rescarch. 1 have also
referrcd to Panniyur No. 1, a new strain
which will give four times more. As
regards prices, we referred the question
to the Agricultural Prices Commission
whether a minimum price can be fixed
for chilly. We did rot specifically refer
to pepper, but chilly is also one of the
spices. The Agricultural Prices Commis-
sion did not favour the fixaticn of
minimum price for such commodities
like chillies and other spices. But the
prices arc looking up as compared to the
previous years.

st fra = A (AgEdY) oA
ATy AT § Fqean & fE
fre 1 maz 7. uw. © W) g
ug. uq. AT ¥ agq sawar g, fergeam
FTomar faox zF W0 F q@d #
fasar 81 H AT WmgaT g fF oA
A 2T A amuwT afsefad #1
FIAFA E, I Ig UF gEEA & ? afz
UF AT TG & AV I fFaar fewiw
8 7 8 g >t 9 wrEan g fF o
T & W ffAr smow 7. wE.
1 vFale frar § o< fraar g, oA
ug. e, Ffwar g ?

MY 99 adfg AT #Y w7 @
dare g1 wE &\ o 59 qarfeds
TG &7 @1 amE geit 1 & e
Tigar g f& WY o9 afgg gwar &
feam wremE fwar smawn, o @
fox snaw frgar @A § A< fean
FRA-TFAT F1 AT A guasiy
AT & AT IR FW § ¢
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SHRI ANNASAHEB SHINDE : As
far as the Fourth Five Year Plan is
concerned, we have quite an ambitious
programme.  As compared to the present
production of 24,000 tons, by the end
of the Fourth Plan we expect to have a
production of about 42,000 tons. The
central research station is popularising
new strains.

As far as sales in USA and USSR
are concerned, 1have no break-up with
me. The hon. Member may put a
scparate question to Commerce Ministry
for the figures. But I may say that
therc is stiff competition in USA. So
far as USSR and East European countries
are concerned, since the mode of payment
is rupee, we are getting a good market in
those countries.

SHRI SHRI CHAND GOYAL
(Chandigarh) : Pcpper is very important
for Kerala because it is one of the main
cash crops in Kerala and it is also a very
important foreign exchange carner. This
question has been raised in this House
in order to get certain concessions from
the Central Government. Certain duties
arc bcing imposed, not by thc State
Government but by the Central Govern-
ment.

1 would like to know whcther the
Central Government is going to relax
certain duties and taxcs so that the pro-
ducers of pepper can have better con-
ditions,

Another important question is: Arc
you going to extend certain facilities to
the producers to enable them to produce
more and better quality pepper ? Also,
are you going to create better conditions
for the export of pepper so that the
producers can get a better price ? The
hon. Minister has certainly said that the
prices are looking up, but the prices are
not looking up to the cxtent that the
producers cxpected and to the extent that
producers of other cash crops are getting.
So, what steps has the Government under
contemplation to bring this price still
higher and creatc more facilities ?

SHRI ANNASAHIB SHINDE: 1
have met many of these points. The only
new point that the hon. Member has made
is about the export duty. Domestic prices
and international prices havé some re-
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lationship. As I have already submitted,
after devaluation in order to mop up the
profits which would have been earned by
exporters this export duty was levied. As
for as I am aware at present Government
does not intend to change this policy
approach in regard to this export duty,

5t gaR fag men () ¢
st 71, W wEE ¥ Far & fF g
gFfas & Afaar uF tmr A d
AT I I T IeqTeA A AT
fa<t &0 war & 1 & qagT 9™ § fF
wAfaar § uagdE o3 g fTar
'ar § i e {7, 9fF e ¥ oE-
9 9T @ga ¥ TqA o o g,
IAFT FTAIT ISHT AGT IYIET F1
aga agT faar & alx ag A0 A
T AR § gAY FFEWT FT R §
fomst afonre & fe ot qdf g &
I g—amve @ ufen, saR @
TaFT qisT aga frata g & Afgw
gE & ufer ¥ fratw aga froe
war § 1 5% fE aadEr #oag 60 A
arqy 21135 @7 X7 o faw 1967 &
ag 8424 =T & @ T gAY 57
qedz ¥ 9T T 16 978z & @ m™r o
ar T TEET Y& FII IG AL &
f& oA TEANE g a@gr &g,
zgfed (g gat A & gFET ¥ og<
T8 ghd § o9 % fF IE TR
FIY geAfaar ar €= F@r g, W
Y grele #) Mearfga w1 AT 9w
a3 fegdt 7 F3 ? nHArT g adwT
araH qgar & famd g M dw
dar faw @& YT SA@T ¥ SATEr
frata a3 &

SHRI ANNASAHIB SHINDE: 1
cannot say to what countries exports have
increased and decrcased, but by and large
1 have already cxplained the position.
1 would however, repeat that in 1963-64
we exported about Rs. 6,91,00,000 worth
of pepper and in 1964-65 worth Rs.
6,71,00,000 ; as compared to that during
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the last three ycars we exportad
Rs. 10,85,00,000, Rs. 11,28,00,000 and
Rs. 13,02,00,000 worth. Last year it
was Rs. 13,02,00,000. The total volum:
of exports has increascd.

SHRI VASUDEVAN NAIR: I am
sorry thet thc Hon.  Minister has chosen
only to say that he has advised the
Kerala Government on all the issues
that have been raised by my hon. friend,
Shri Nayanar, in this House. As you
know and as the hon. Minister has
stated, actually this is a commodity
which is almost exclusively for export
and we get something like Rs. 13 crores
worth of foreign exchange. We all know
that such commodities are looked after
not only by any Statc Government alone
but by the Central Government also.  So,
the purpose of raising this discussion was
to draw the attention of the Central
Government to the urgent necessity of
taking up at least 50 per cent of the
responsibility of looking aftar  this
commodity that the State Government
has. 1 am sorry that we are disappo-
inted by the reply of the hon. Minister
in that respect,

The main thing, as he himself has
stated, is the question of increasing the
productivity and of intensive research.
The Hon. Minister said about a particu-
lar strain which they have developed.
Many more strains have to be dcveloped
Much more rescarch has to be conducted
and a lot of work has to be conducted in
this field. The Statc Government alone
cannot take up such a huge project. As
you know, even cardamom has a Carda-
mom Board directly under the Central
Government, which earns only Rs. §
crores or Rs. 6 crores worth of foreign
exchange at present.

All such commoditics, coffec, rubber,
tea, which carn foreign exchange are not
left with the State Governments in
States which produce these commodities.
The Cantral Government comes into the
picture. So, we would like to know
whether, if not now, at least in the
immediate future, the Central Government
would consider ths proposition to have
some kind of a body on the lines of these
commodity boards for pepper also. If
the Agriculture Ministry alone cannot do
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that, we would like to know whether
they will at least moot the idza with the
sister Departm:nts and take som: decision
in the matter.

SHRI ANNASAHIB SHINDE : As far
as the suggestion of having a commo-
dity board for pepper is conccrned, we can
certainly examine it. We will give the
highest coasidcration to the suggestion
made by the Hon. Mcmber.

I am sorry the Hon. Member did not
properly appuicciate me when I said that
everything is being done by us to help
the research activity. I also made a
mention that a coordinated research pro-
ject has becn taken up. I also explained
that a coordinated research project means
hundred per cent Central assistance for
doing rescarch. The Centre is not giving
up the responsibility at all. We want
to help rescarch in this particular ficld.
We realise the importance of cxport of
this commodity. That is why, even though
black pcpper production is confined only
to a small arca in Mysore and Kerala, we
have taken up a coordinated research
project. We are serious about it.

I am again sorry to say that Hon.
Mcmber has not properly understood me.
I am onc of those workers in the country
who have done considerable work in the
ficld of marketing. I have been responsi-
ble for organising a number of primary
marketing socictics.  To my mind, there
is no solution to the problem of agricul-
turists unless, as far as the marketing and
improving of commercial crops is con-
cerned, they organise themselves through
the cooperatives and establish primary
marketing societics. The Centre will give
all necessary help. The Centre wants
to assist all marketing organisations not
only theorctically but even financially.
It is, appropriatcly, a subject falling
within the Kerala State Government's
jurisdiction. We are prepared to  help
the Kerala Government if they want to
organisc the producers’ cooperatives for
marketing. May I mention that they can
be more effective than a Government
machinery—a suggestion has been made
that it should be a State trading—manned
only by civil services? The machinery
manned by only civil services is not going
to solve all our problems. A machinery

d and repr d by producers’
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representatives can be much more effec-
tive.

SHRI NAMBIAR
Palli) : For exports ?

SHRI ANNASAHIB SHINDE ; For
export as well as internal eonsumption.
Supsose there is more production. If there
is an effective marketing organisation,
it can mop up all surplus and store it.

(Tiruchirap-
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Necessary finances can be made available,
some storage facilities can be provided.
These are some of the steps which may
be taken by the State Government.

18.00 hrs.

The Lok Sabha then adjourned till cleven
of the clock on Thursday, February 27,
/969 Phalguna 8, 1890 (Saka).



